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NOTIFICATION
New Delli, the 16th June, 1999

S.0.463E)— Trn pursuance of sub-clause (ti) of
clause (b) of sub-section (B) of section & and sub-clausa
(i1i) of clause (b} of sub-section (&) of section 7 of
the Territorial Waters, Continental shelf, Exclusive
Economic Zone and Other Maritime Zones Act, 1976 (80 of
1376), the Central Government hereby prohibits the entry
af any ship within the designated areas as declared under
the notification of the Government of India in the
Ministry of External Affairs number S.0. 643(E) dated
the 13th September, 1936 except Indian Naval ships and
Coast Guard ships or other ships which are authorised in
writing by the Secretary to the Government of India 1in
the Ministry of Petroleum and Natural Gas or any
competent authority notified by him in this ragard.

2 The prohibition contained in paragraph 1
shall not apply to a ship -

{a) engaged or about to be engaged in the repair
of any submarine cable or pipeline in or adjacent to the
said designatad areas;

{b) engaged in -

(1) services for,
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insgectiion under the authority of a
Government Department or,

(171) the transportation of persons.or goods to
or from,
an installation in the said designated aresas:
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